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Oprrrtlon Golden Bird 

160. SHRI RAMASHRAY PRASAD SlNGH : 

SHRI RAMESHWAR PATIDAR : 

SHRlMATl SHEELA GAUTAM : 

Will the Mlnister of HOME AFFAIRS be  pleased 
to state : .  

(a) whether the Army had started the operation 
'Golden Blrd' to combat terrorism in the north-eastern 
States-Nagaland, Mozoram, Manlpur etc.; 

(b )  if so,  the State-wise deta i ls  of success 
achieved through this operation; and 

(c) the action being takenlproposed to be  taken 
by the Union Government to wipe out terrorism and 
separatism in the north-eastern States? 

THE MINISTER OF HOME AFFAIRS (SHRI  
INDRAJIT GUPTA) : (a) and (b) In 1995, the Army 
had launched an operation in Mizoram agalnst an 
armed gang  of  abou t  2 0 0  ~nsu rgen t s lm i l i t an t s  
infiltrating from Bangladesh along the Indo-Myanmar 
border. The gang was successfully intercepted The 
Myanmar army a lso undertook operat lons wlthln 
Myanmar Territory. The operatlons resulted In the 
lollowlng : 
- -  - - ~ 

(I) Militants kll led 5 8 

( i l )  Militants apprehended 43 

( i l l )  Mllltants who surrendered 12  
( iv) Weapons recovered 8 4 

(v) Ammunition recovered 1 1  000 rounds 
approximately. 

- - - - - 

A large number of m ~ l ~ t a n t s  were  forced t o  
abandon the ~nflltratron attempt 

( c )  A series of steps have been taken whlch, 
i n t e r - ~ l l a ,  Include strengthening o f  deployment o f  
Securlty Forces In the sensltlve areas and gearing 
up of In te l l i gence  machinery, sens l t l sa t lon  of 
neighbourlng countnes to ensure that the mllltants 
Insurgents do  not get a ~ d ,  asslslance and facllitles 

from their territory for carrying out activities directed 
aga ins t  Ind ia ,  dec la ra t ion  of  t he  conce rned  
associations/groups as unlawful under the Unlawful 
Act ivi t ies (Prevent ion)  Act,  1967;  declarat ion o f  
affected areas as 'Disturbed Area' under the Armed 
Forces (Special Powers) Act, 1958 as amended from 
time to time; and firm handling of those indulging in 
violent activities, motivatlng them to join the national 
mainstream, provided they abjure violence and agree 
to work within the Constitution of India. 

[English] 

Production of Foodgrainr 

161. SHRI S.D N.R.  WADIYAR , Will the Minister 
of AGRICULTURE be pleased to state : 

( a )  the ta rge ts  f i xed  fo r  t he  p roduc t i on  o f  
foodgrains in every State during the Eighth Five Year 
Plan period, grain-wise and year-wlse; 

(b) the achievement made in this regard till date 
in each State, year-wise and grain-wise; and 

(c) the steps taken to remove stagnation In the 
agricultural productlon In the country? 

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) (a )  The 
targets fixed for the productlon of foodgrains In each 
State for the eighth five year plan period, grain-wlsei 
year.wlse are glven In the attached Statement I 
to v I 

(b) The achievements made In the production of 
various foodgrains in each State durlng the elghth 
plan period year-wise and grain-wlse are given In 
the attached Statement VI to IX 

(c) The Agricultural productlon in the country has 
b t e n  showmg a posltlve growth over the years except 
a marginal decllne in the producition of foodgralns 
dur lng  1995 -96  In  o rder  to  fu r ther  Inc rease  
agricultural production, varlous Centrally Sponsored 
Schemes are bemg implemented 

STATEMENT-I 

Stale-w~se c rop-w~se production targets for 1992-93 

-- (In lakh tonnes) 

State Rice Wheat Coarse Cereals Pulses Total Foodgrams 

Blhar 66.0 39.0 14.5 9.0 128 5 
Gujarat 9.0 16.5 25.1 5 9 56 5 

---.-- " -- 


